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1. In this original application, registered on the basis of the letter petition, issue of
illegal mining of sand from the bed of river Yamuna by using JCB machines and
dumpers and stocking the illegally mined sand

in front of Gaon Garhi Kewal at Hathwala road is involved.

2. The stand of the applicant present in person is that he has grievance against
contractor Ritesh Sharma and his Associate Kuldeep S/o of Om Prakash, resident
of Village Bilaspur, District Panipat as they

are illegally extracting the sand_by using the JCB machines from the riverbed.

3. Tribunal on 04.01.2024 had constituted a joint committee which has submitted
the report on 29.02.2024 stating as under:-
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"4. During inspection it was found that mining was being done in the river
Yamuna bed by the unit M/s Royal Construction Company, Village Chhapraula,
Kﬁafiar, Tehsil Baraut, Distt. Bagpat by using JCB machines. The area where the
mining is being done falls in the jurisdiction of State of Uttar Pradesh and not falls
in the jurisdiction of State of Haryana. A report from Naib-Tehsildar, Samalkha was
also obtained to ascertain the area of jurisdiction where mining is being done in
the River bed. As per report no. 1229 dated 22.02.2024 given by Naib Tehsildar,
Panipat it has been informed the points A, B, C, D shown in the map attached with
the report where the mining is in operation during inspection by the joint
committee does not falls in the jurisdiction of village Hathwala, Tehsil Samlakha,
District Panipat. Therefore, the mining area not relates to Village Hathwala. The
copy of report is attached as Annexure- B. As such, the area marked as ABCD falls
outside the administrative jurisdiction of Distt. Panipat Haryana”.

4. Tribunal thereafter by order dated 04.03.2024 had impleaded the four
respondents in addition to two respondents impleaded by applicant. The Tribunal
had directed issuance of notice to newly impleadede four respondents. Hence,
notice to the original respondent no.1- Ritesh Sharma, and respondent no.2-
Kuldeep impleaded by the applicant is necessary. Applicant is directed to serve the
said respondent no. 1 and 2.

5. Report on behalf of DM Baghpat dated 21.03.2024 has been filed disputing the
allegation made in the original application. Same is the position reflected in the
report filed by UPPCB on 30.04.2024.

6. Applicant seeks time to examine the said reports and file objections to the
same within four weeks.

7 In view of the above the case is adjourned to 29/08/2024 |
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dayachand bargoti "
chaprauli, khadar khand 112

---------------------------------------------------------------

,-cket No.: CR6191
;Party Name GULJHAR
/'( Location: REWARI

Mineral:  SAND
Vehicle No.:HR42G6599
Vehicle Type: TRACTOR
EM11no: O

No. of Tyres: 8

__________________________________________________________________________________________

Gross Weight (Kg) 10820 Gross Wt Time: 2024-03-20T06:00:58
Tare Weight (Kg) 5600 Tare Wt Time; 2024-03-20705:45:32
Net Weight (Kg) 5220 s Charges (Rs.)

WeighSlip:  20240320060056CRG191

- R, e —
I - - e e e e
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9. Name Of Minera): ORDINARY.SAND
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1S. Traveling 9Hr (Appmx)
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1. Registration anber. HR42F8138 2. TypeOf Vellicley‘ |
4. Mobile Number Of Driver: 0000000000 S. DL’Nlmiber of Driver
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HARYANA
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erlm. 0000000000

‘Me "’/ Ton for Silica sand/ Diaspore/ Pyrophylite):
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HNO 5 NEW BREAK POINT RESTAURANT NEAR
BHOOR CHAURAHA BULANDSHAHAR,
CHAPRAULI KHADAR , (1/2.) , 23.647 acre

RIJWAN

316523090162 _
3dme Of Lessee i HNO 5 NEW BREAK POINT RESTAURANT NEAR -
Permit Holder: b YACHAND 4. Mobile’ BHOOR CHAURAHA BULANDS

BARcon Number Of - | CHAPRAULIKHADAR,, (112.) , 23- 647 acre
6. Tehsil Of Lease: Lessee: RE
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Party Name Riywan
Location: REWARI

Mineral: SAND

Vehicle No.:HR42F8138
Vehicle Type: TRACTOR
EM11no.: O :
No. of Tyres: 8 Transport

Gross Weight (Kg) 10290 Gross Wit Time: 2024- 3-22T05: :44:18
Tare Weight (Kg) 5100 Tare Wt Time: 2024-03-22T05 :43:39

Net Weight (Kg) 5190 T Charges (Rs.)

WeighSlip:  20240322054414CR6288
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Panipat, Haryana, India
Unnamed Road, Haryana 132115, India
Lat 29.22538°

Long 77-33904°
24/05/24 06:41 PM GMT +05:30

N/

Aﬂﬂwlw.%\,\,oﬂ.mﬂﬂy.

u GPS Map Camera
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null, Haryana, India
Unnamed Road, Haryana 132115, India
Lat 20.223476°
& Long 72134177

;. 13/05/24 06:21 PM GMT +05:30
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null, Haryana, India

Unnamed Road, Haryana 132115, India
Lat 29.223463°

Long 77.134308°

13/05/24 06:22 PM GMT +056:30
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Q,Q;; GPS Map Camera |

null, Haryana, India
Unnamed Road, Haryana 132115, India
Lat 29.221657°

‘" Long 77134653°

" 01/06/24 06:09 PM GMT +05:30
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o hull, Haryana, India

™ Unnamed Road, Haryana 132115, India
Lat 29.223669°
Long 7713424°

01/06/24 05:42 PM GMT +05:30
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Panipat, Haryana, India

Unnamed Road, Haryana 132115, India
Lat 29.225878°

Long 77133674°

24/05/24 06:49 PM GMT +05:30

i) GPS Map Camera
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Panipat, Haryana, India

Unnamed Road, Haryana 132115, India
Lat 29.22589°

Long 77133676°

24/05/24 06:49 PM GMT +05:30

i) GPS Map Camera
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Panipat, Haryana, India

Unnamed Road, Haryana 132115, India
Lat 29.225904°

Long 77133666°

24/05/24 06:46 PM GMT +05:30

IO GPS Map Camera
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Panipat, Haryana, India

Unnamed Road, Haryana 132115, India
Lat 29.225897°

Long 77133675°

24/05/24 06:45 PM GMT +05:30

©
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GPS Map Camera
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null, Haryana, India

Unnamed Road, Haryana 132115, India
Lat 29.223463°

Long 77134308°

13/05/24 06:25 PM GMT +05:30

r’\J GPS Map Camera
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null, Haryana, India

Unnamed Road, Haryana 132115, India
Lat 29.223463°

Long 77134308°

13/05/24 06:22 PM GMT +05:30

i) GPS Map Camera




null, Haryana, India

Unnamed Road, Haryana 132115, India
Lat 29.223463°

Long 77134308°

13/05/24 06:22 PM GMT +05:30

:C] GPS Map Camera
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